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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCEl AT JODHPUR |

" 0.A Nos.531/2011, 530/2011, 529/2011, 532/2011, 533/2011, 534/2011 with MA

142/2012, 535/2011, 536/2011, 537/201, $38/2011, 539/2011, 540/2011, 541/2011./
542/2011, 560/2011, 498/2011, 499/2011, 500/2011, 501/2011, 502/2011 511/2011,
512/2011, 517/2011, 518/2011, 519/2011, S523/2011, 524/2011, 16/2012, 77/2012,
912012, 172/2012, 173/2012, 386/2011, 3§7/2011, 482/2011, 483/2011, 484/2011,
485/2011, 46-4/2011, 465/2011, 466/2011, 467/2011 & 468/2011

Tiate of decision: /,[/ /f’ August, 2012

CORAM

HON’BLE DR. KBS RAJAN, JUDICIAL MEIVIBER
HON’BLE MR B K SINHA, ADMINISTRATIVE MEMBER -

OA No.531/2011

1. Abdul Kadar S/o shri Hafiz Abcul Kadar, aged about 58 years, R/o 12/28
Rehman Colony, Alka Hotel Ke I'as, Udaipur, at present employed as Casual
Computer Operator, in the office i 7 CIT (4), 16, Mumal Tower, Udaipur.

2. Ajit Singh Chauhan S/o Kesar Singh Chauhan, aged about 29 years, R/o
636 Dholi Magri Gali No.2, daipur, at present employed as Casual
Computer Operator, in the office of 1TO Ward-2(2}, 6, New Fatehpura,
Udaipur. i

3. Bhunveshwar Paneri S/o Onkarnath Paneri, aged about 36 years, R/o 37,
Paneri Bhawan, Inside Chandpole, Udaipur, at present employed as Casual
Computer Operator, in the office of ITO (TDS), Udaipur.

4. Dinesh Jain S/o Shri Shanti Lul Jain, aged about 30 years, R/c H.No.208,
Paras Apartment, at present employed as Casual Computer Operator, in the
office of ACIT Circle-2, 6, New Fatehpura, Udaipur.

5. Hira Lal Dangi S/o Sh. Mighu Lal Dangi, aged about 19 years, R/o
Khatikwada, Bedla, Udaipur, Peon, at present employed as Casual Pcon in the
office of JT CIT, 6, New Fatehpura, Udaipur.

OA No.530/2011

1. Nagraj Meena S/o Kanji Meena, aged about 38 years, R/o village Khokhadra,
Kherwada, Udaipur, at present employed as Casual Peon, in the office of ITO
Ward-1 (4) 6, New Fatehpura, Udaipur.

Narayan Lal Dangi S/o Shri Keshu Lal Dang1 aged about 22 years, R/o
Khatikwada, Bedla, Udaipur, at present ¢ nployed as Casual Peon, in the office of
CIT, 16 Mumal Tower, Udaipur.

3. Narbada Shankar Menariya S/o Siri Kalu Ram Ji, aged about 43 years, R/o
village Chirva, Girwa, Udaipur, at present employed as Casual Peon, AO (DDO),
Udaipur.

4, Narendara Bhatnagar S/o Shri Ashok Bhatnagar, aged about 26 years, R/o 30,

Chitragupt Marg, Mahila Mandal ke Pasi;, Udaipur, at present employed as Casual

.. Peon, in the ofﬂcc ITO Ward-2(1), 6, Nev/ Fatehpura, Udaipur.

\\ Narendra Purbia $/o0 shri Himnae Lal Purbia, aged abeut 31 years, R/o

HN) 256 Rampura Choraha, Ubhayshrev Ji Road, Udaipur, at present employed as

\C’lb\k‘«f'ﬂ Computer Operator in the office o CIT, 16 Mumal Tower, Udaipur.
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OA No.529/201 1 2

.Vikram Arya S/o Shri Bhanwar Lal, agc (l about 26 years, R/o C/ Shankar Sadan,
in front of Central Jail, Rajnag,ar District Rajsamand, at present employed as
Casual Chowkidar, in the office of Income Tax, Rajsamand.

2.Ramesh Kumawat S/o Shri Pramanand Kumawat, aged about 27 years, R/o E-239,
Nai Abadi, Kandroli, District Rajsamand, at present employed as Casual Data
Entry Operator, in the office of Income Tax, Rajsamand.

3.Prakash Harijan S/o Shri Kishan Lal Hdruan aged about 26 years, R/o MukherJee
Choraha, Haxuan Basti, Kankroli, District Rajsamand, at present employed as
Casual Sweeper, in the office of Income Tax, Rajsamand.

4.Iswar Lal Prajapat S/o Shri Bhagwan Lal Prajapat, aged about 2 years; R/o Village
Banai Post, Binol Via Kuwaria, District Rajsamand, at present employed as
Casual Data Entry Operator, in the office.of Income Tax, Rajsam d.

5.Amba Lal Meena S/o Shri Hajari Lal Meena, aged about 33 years, R/o 50 Indra
Collony, Village Vasol, District Rajsamand, at present employed las Casual Peon,
in the office of Income Tax, Rajsamand.

0A No.532/2011

Manish Rawat S/o Shri Dau Lal Ji, aged about 30 years, R/o |14, Mayur Van
Colony, Panerion Ki Madri, Udaipur, at present employed as Casual Computer
Operator, in the oftice of Guest House, CIT, 16, Mumal Tower, Udaipur.
Manohar Singh Meena S/o shri Nanji, Meena, aged about 30 years, R/o village
Karnpuria, Kuwaria, Sarada, Udaipur; at present employed as asual Cook, in
the office of Guest House, IT Guest {ouse, H.M. Sector-11, Udaipur. '
Padmesh Sharma S/o Shri Harishankar Sharma, aged about 29! years, R/o C/o
Yashwant Purohit, Brahmpuri Mohalla,Ban51 Chittorgarh, at present employed
as Casual Computer Operator, in the office of Guest House, Addl. CIT, Range
Chittorgarh.

Praveen Sandhaya S/o Shri SohanLal Sanadhaya, aged about 25 years,
R/0G107, Gandhi Nagqx Scctor-5, Chittorgarh, at present employed as Casual
Computer Operator, in the office of Guest House, DCIT, Circle, d:hittorgarh.
Pushkar Choudhary S/o Nandram Choudhary, aged about ﬁ4 years, R/o
Lakharighati, Near Satyanarayan Temple, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House,| ITO Ward-3,
Chittorgarh. : ‘

OA No.533/2011
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Vijay Singh Chouhan S/o Shri Hari Singh Chouhan, aged about 33. years, R/o
31, Krisanpura, Gali No.2, Udaipur, at present employed as Casual Peon, in the
office of Jt CIT, 6, New Fatehpura, Udalpur

Vinod Kumar Chouhan S/o shri Cliotu Lal Chouhan, aged about 39 years,
R/0482, Hathi Pol, Chaman Pura, Gali No.9, Udaipur, at present employed as
Casual Peon, in the oftice of CCIT, 6; New Fatehpura, Udaipur. |

Yogesh Meena S/o Shri Omplakash Meena, aged about 36 years; R/o Swarup
Pura Mavli, Udaipur, at present empleyed as Casual Peon, in th ofﬁce of Ito,
TRO, 13-B, Saheli Marg, Udaipur, .

Kishan Lal Meghwal S/o Shri ROOJ Lal Meghwal, aged about 26 years R/o
621, Gali No.3, Machlla Magra, Hifan Magri, Sector f11, Udaipur, at present
employ ed as Casua Peon ACIT Cnele-2 Udalpur

mComple\ Sector 14, Udmpm at present employed ‘as Cau al Computer

'1 n

@peratox in the office Sevottam CIT, ¢, New Fatehpura, Udaipur.
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O.A. No.534/203 1 with MA No.142/2012

1.

S

(98]

Naresh Menaria S/o Shri Kishan Lal Menaria, aged about 25 years, R/o 255,
Badgoan, Udaipur, at present employed as Casual Computer Operator, in the
office of ITO Ward-2 (1), 6, New Fatehpura, Udaipur.

Pankaj Joshi S/o Shri Kaluram Ji, aged about 31 years, R/o Shreenath General
Store, Goverdhan Villas, Udupux atspresent employed as Casual Computer
Operator in the office of ITO Ward -1 (1), 6, New Fatehpura, Udaipur.

Prashant Singh Ranawat S/o Mahipal Singh Ranawat, aged about 30 years, R/o
29, Anand Vihar, Near Secondary School, DPS School Road, Sobhagpura,
Udaipur, at present employed as Casual Computer Operator in the office of Addl.
CIT, Range-2, Udaipur,

Rekha Gehlot D/o Chotu Lal, aged about 36 years, R/o H.M. Sec.5, Banjara Basti,
Udaipur, at present employed as Casual Sweeper, in the office of JCIT, Central,
Udaipur.

Rugesh Dangi S/o Shri Nathu Dangi, aged about 25 years R/o Vlllage Thor,

Th.Girwa, Udaipur, at present employed as Causal Peon, in the office of CIT (A),
16, Mumal Tower, Udaipur. .

~& 0A No.535/2011
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Teji Lal Meena S/o Shri Dungar Lal ji, aged about 19 years, R/o Village
Karnpurie, Kuwaria, Sarada, Udaipur, at present employed as Casual Coo, in the
office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Tilkesh Soni S/o Shri Prahlad Soni, aged about 24 years, R/o 342 Lapada, Sunero
Ka Mohallla, Chittorgarh, at present employed as Casual Computer Operator, in
the office of Guest House, 1TO ward-2, Chittorgarh.

Yashwant Purohit S/o Shri Shyam Lel Purohit, aged about 27 years, R/o
Brahmpuri Mohalla, Bansi, Chittorgarh; at present employed as Casual Computer
Operator, in the oftice of Guest House, ITO, Ward-1 Chittorgarh.

Niranjan Nath S/o Shri Dungar Nath, aged about 30 years, R/o C.O.
Gumaniyawala Aap Kari Aaukt Bhawan, Panchwati, Udaipur, at present
employed as Casual Peon, in the office of Guest House, CIT< 16 Mumal Tower,
Udaipur.

Dinesh Harijan S/o shri Gamera Ji Harijan, aged about 40 ycurs, R/o Kachi Basti,
Gandhi Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper in
the office of Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Kishan Lal Dangi S/o Shri Udai Lal -Dangi, aged about 25 years, R/o village
Manpura, Lakhawali, Udaipur, at present employed as Casual Chowkidar in
Income Tax Office, 6, New Fatehpura, Udaipur.

OA No.536/2011

1.

Ravi Shankar Bagoria S/o Late Shri Dagla Ram Bagoria, aged about 30 years,
R/o Ram Snghji Ki Bari, Sector-11, House No.5G 14, Udaipur, at present
employed as Casual Peon, in the office JCIT (TDS), Udaipur.

Sashi Kala Gari D/o Babu Garu, aged about 44 years, R/o 68 Ward No.49,
Takahar Colony, Udaipur, at present employed as Casual Sweeper, in the
office of ITO TRO, 13, B Saheli Marg,

Vishram Bariwa S/o Shri Ram Salul aged about 36 years, R/o Near Income
Tax Office, Jain Marvle Ki Gali, Kavakheda, Bhilwara, at present employed

as Cosual Waterman/Peon, in lhc cffice of Income Tax Officer (DDO),
- 7 Bhilwara Range, Bhilwara.

Bajrangi Yadav S/o shri Ram Doadria, aged about 29 years, R/o Near

T . Jagannath Mandir Kavakheda, Bhilwara, at present employed as Casual

Watermar/Peon, in the office of Inccme Tax Officer (DD), Bhilwara Range

/ Bhllwqra
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5. Mahendra singh Rathore S/o Shri.Faghuvir Singh Rathore, aged ‘about 24
years, R/0 House No.308, Ward No.7, Jawahar Nagar, Bhilwara, at present
employcd as Casual W"tterman/Peon in the .office of Income Tax Officer
(DDO), Bhilwara Range, Bhilwara. -,

;e

OA No.537/2011

1. Sohan Lal Dangi S/o Shri Nathu Lal Dangi, aged about 24 years, R/o 618,
Gali No.2, Kailash Colony, Machlla Magra, Hiran Magri, Sector-11, Udaipur,
at present employed as Casual Peon, 1ri'the oftice of CCIT, Udaipur. -

2. Sonali Patwa D/o Sri Ashok Kumaf Patwa, aged about 29 yéars,; R/o 95,

Patwa Street, Jagdish Chowk, Udclpur at present employed as Casual

Computer Operator in the office . of ACIT Circle-1, 6 New Fatehpura,

Udaipur. .

Sonu, Chouhan S/o shri Girdhari Lal Ji, aged about 25 years, R/o 54. Gandhi

Nagar, Harijan Basti, Udaipur, at present employed as Casual Sweeper, in the

office of CIT, 16 Mumal Tower, Udaipur.

4, Vardi Chand Dangi S/o Shri Jagannath Dangi, aged about 38 years, R/o
Dangiyon Ka Guda, Thesil Girwa, Udaipur, at present employed as Casual
Chowkidar, ITO TRO, 13-B, Saheli Marg, Udaipur. -

5. Varsha Mehta D/o Shri Statish Chandra Mehta, aged about 29 years, R/o
1338, Adarsh Nagar, Sec.-4, Udaipur, at present employed as Casual
Computer Operator in the office ¢f ITO Ward-1 (4), G, New Fatehpura,
Udaipur. g

(U8 )

OA No.538/2011

1. Jai Singh Sarangdevot S/o shri Nirbhay Singh Sarangdevot, aged about 29

years, R/o Bxahmpmi Kanod, Udaipur, at present employed- as Casual

Computer Operator in the office of ITO Ward-1(1),6; New Fatehpura,

Udaipur. ‘

Jaswant Singh S/o Shri Arjun Singh,: ag,ed about 32 years, R/o Rasala Chowk

Nathdwara, Rajsamand, at present employed as Casual Co tnputer Operator in

the office of CCIT, 6, New Fatehpura, Udaipur.

3. Kamlesh Kumawat S/o shri Ashok Ji Kumawat, aged about 33 years, R/o 2
TA 41, Hiran Magri Sec.5, Udaipur,:at present employcd as Casual Peon in
the office of CIT, 16 Mumal Tower, Udaipur.

4. Kanhiya Lal Dangi S/o shri Hal\ma Ji Dangi, aged about 35 years, R/o vxllage
Bhawarasiva, PO Daroli Ldmpm at oresent employed as Casual Peon in the
office of CCIT, 6, New Fatehpura, Udaipur,

5. Kishore Kumar Yadav S/o Shri Bliera Lal Yadav, aged about 41 years, R/o
719, 1 nshanpma Near Ganesh Takri, Udaipur, at present eimployed as Casual
Driver in the office of CIT (A), 16, Mumal Tower, Udaipur X

)

OA No.539/201

Kuldeep Singh S/o Shri Hari singh Chauhan, aged about 35 years, R/o 31,
e;ﬁ Krishanpura, Gali No.1, Udaipur at present employed as Casual Peon, in the
"B *office of TRO, Udaipur, Newfatehpura, Udaipur.
25 N\ Qhesh Chandra Kulambi S/o Ram Chandra Kulambi, aged about 30 years,
/\\ 3 R/0\47 Meera Nagar, New }\ampula Colony, Udaipur, at present employed as

2, .Ch{a H1al Computer Operator in the office of AO (DDO), Udaipur.

Mahesh N agda S/o Shri Bhanwar La: Nagda, aged about

} ""t‘:i\'éunl Computer Operator in the office of ACIT, Circle-2,

30 years; Rfo 174,

akeri, Ilompum Ganesh Tractor Ka Pass, Udaipur, at present employed as

Udaipur. -

y . 1&-\’
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Manish Sanadhya S/o shri Shivprakash Sanadhya aged abcut 28 years, R/o
44, Kailash Marg J'lbdlsh Chowk, Udaipur, at present empioyed as Casual
Computer Operator in the office ‘of ITO Ward-Dungarpur, 6, Nzwfatehpura,
Udaipur.

Manisha Sharma S/o Shri Pushkar Lal Sharma, aged about 33 years, R/o 258,
Ganesh Nagar, Pahada Udaipur, at present employed as Casual Computer
Operator in Lhu office of CIT (A). 15, Mumal Tower, Udaipui.

OA No.540/2011
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Rajesh Rathod (Sunil) S/o shri Bhawar Singh Rathod, aged about 41 years,
R/o 71, Yadav Colony, Ambamsts, Udaipur, at present employed as Casual
Peon, in the office of Guest House, Addl. CIT, R-2, 6, New Fatehpura,
Udaipur.

Rajmal mali S/o shri Nagji Meii. aged about 34 years, R/o Sichai Nagar,
Kherwara, Chittorgarh, at presen: employed as Casual Pecn, in the office of
Guest House, JCIT,

Smt. Geeta Bai D/o shri Kalyan Lal Ji, aged about 40 years, R/o 20,
Panchwati nagar Palika Colony, Chittorgarh, at present employed as Casual
Sweeper, in the oftice of Guest House, ITO, Chittorgarh.

Sohan Lal Meena S/o shri Ram Lal Meena, aged about 32 years, R/o 155,
Nela Girwa, Udaipur, at present employed as Casual Cook, in the office of
Guest House, IT Guest House, H.M. Sector-11, Udaipur.

Sunil Sukhwal S/o Shri Rajkumar Sukhawal aged about 24 years, R/o 350,
Krishna Pura Udaipur, at present employed as Casual Peon, in the office of
Guest House, ITO Ward-2(2), 6, New Fatehpura, Udaipur.

OA No.541/2011

1.
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Ambalal Gameti S/o shri Laluram Gameti, aged about 31 years, R/o 109
Kishan Poul Salvi Colony, Udaipur, at present employed as Casual Cook, in
the office of IT Guest House, H.M. Sector-11, Udaipur.

Deepak Dangi S/o Shri Nathu Lal Dangi, R/o 21 Khatikwada, Bedla, Udaipur
at present employed as Casual Peoa, in the office of Guest House, ITO Ward-
1(1), 6, New FFatehpura, Udaipur.

Dharmendra Kumawat S/o shri ‘Om Kumawat, aged about 33 years, R/o 3
Nagar Parisad Colon, O/s Brakam Pol, Udaipur, at present employed as
Casual Computer Operator, in the office of Guest House, CCIT, 6, New
Fatehpura, Uaipur.

- Gopal Dangi S/o shri Ganesh Lu I Dangi, aged about 21 years, R/o Lakadwas,

Mota Devra, Udaipur, at preserit employed as Casual Peon, in the office of
Guest House, ACIT, C-1, 6 New Fatehpura, Udaipur.

Jumme Khan Pathan S/o shri Akbar Khan Pathan, aged about 31 years, R/o
village Bathera Ki Scuay, Droli, Udaipur, at present employed as Casual
Computer Operator, in the oihcc of Guest House, CCIT, 6 New Fatehpura,
Udaipur. ,

OA No. 523/2011.

:‘::%k\ Jitendra Singh Rajput S/o Shri Ratan nmg,h Rajput aged about 33 years resident of

‘? N
i

P
!l.»

‘\\11 12, Ganesh Mandir Road, Gandii Nagar, Bhilwara, at present employed as
_”’A Gasual Computer Operator, in the Cffice of Income Tax Otﬁcer Ward No. 4,
AR)

lkllwam Range Bhilwara,
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2, Jitander Sharma S/o Shri Rameshwar.Lal Sharma aged about 23 years, resident of
Vijay Singh Pathik Nagar, Bhilwaraiat present employed|as Casual Computer
Operaicr, in the Office of Income-Tax Officer, Ward Np.2, Bhilwara Range
Bhilwara. h S

‘3. Ratan Lal Sen S/o Shri Gopal Lal Sen aged about 32 years, Resideﬂt, of 17, Kawa

Khera, Bhilwara at present employed:as Casual Computer Operator; in the Office
of Deputy Cominissioner of Income Tax, Circle, Bhilwara Range Bhilwara.

4, \Y% ishzﬂ‘ Kumar Modi S/o Shri Jhamak%Lal Modi aged about
C-239, R.K. Colony, Bhilwara at present employed as Casu

28 yeafs Resident of
11 Computer Operator

in the Oftice of Income Tax Ofticer, Ward No. 3, Bhilwara Range, Bhilwara.

5. Abdul Qadir S/o Shri Abdul Muqeen; Quazi aged about 24
Front of Idgah, Sanganeri Gate, Bhilwara, at present

years, Resident of In
employed as Casual

Computer Operator in the Office of J o1nt Commissioner of Income Tax, Bhilwara

Range, Bhilwara,

OA No. 524/2011

1. Rajkumar Mali S/o Shri Rameshwar Lal Mali aged about

23 years, Resident of

Shahpura Road, Sanganer, Bhilwara at present employed as Casual Computer Operator,

in the Office of Income Tax Officer, Ward — 1, Bhilwara Range Bhi

2. Bharat K umar Modi S/o Shri Mohan Lal Modi aged about 2
239, R.K. Colony, Bhilwara at present employed as Casual Com
Office of Incomie Tax Officer, Ward 4, Bhilwara Range Bhilwara.

3. Gaurav Chouhan S/o Shri Ram Prasad Chouhan aged abou
H 466, Kirti Nagar, Shastri Nagar Extention, Bhilwara at presen
Computer Operator in the Office of Im,ome Tax Officer, Ward N
Bhilwara.

4, Pushpkent Sharma S/o Shri Nanu R;'m Sharma aged about
J1tyan The. Kotri, District Bhilwara at present employed as Casua
in the Office of Income Tax Officer, Ward 3, Bhllwara Range Bhily

OA No.77/2012 -

Ram Sagar Meena son’of Shri Sukhpal Meeiia,
et Resident of House No.71, Ward No.27, NearLIC, Kila Road,
Chittorgarh at present unployul on the post of Casual
Peon in the office of Income Tax Officer (DDO)
Chittorgarh.

(By Advocate Mr.J.K Mishra in all the above cases)

Vs.
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B years, resident of C-
puter Operator in the
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21 years Resident of
employed as Casual
0. 2, Bhilwara Range

31 years Resident of
1l Computer Operator,
vara.

wdia through Scerctary, Central: Boald of Direct Taxes, Ministry of Finance,
pal Cliief Contlollu of ACLO mts (Pr.CCA), Central Doud of Direct

NLEr N@qum
WL? wnissioner of Income Tux (CCA) C.R. Building, Statute"Clrclc, B.D. Road, -
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The Secrctary to Govt. of India, Mipistry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block, New uelh1 110 001.
Chief Commissioner ol Income Tax, 6, New Fatehpura, Udalpur

: Respondents

(By Advocate Mr. Varun GuptaforR1t02 & 5

- & Advocate Vinit Mathur ASGI with Arnku; Mathur for R.4)

OA No.542/2011

1.

(W)

Devilal S/o shri Dala Ram, aged about 25 years, R/o village & Post Moongra,
Via Balotra, Tehsil Pachapadara, District Barmer, at present employed as
Casual Computer Operator in the office eof Income Tax Officer Ward, Balotra
District Barmer.
Poconam Chand S/o Shri Hari Bhajan, aged about 26 years, R/o C-7, Ram Bag
Kaga Colony Mahamandir, In the office of Chief Commissioner of Income
Tax, Jodhpur. '
Ashok Kumar Sharma S/o Shri Parmanand Sharma, aged about 36 years, R/o
Behind Mandore Krishi Mandi, Maderana Colony, Near Shishu Niketan
School, Jodhpur, at present employed as Casual Computer Operator, in the
oftice of Chief Commissioner of income Tax, Jodhpur.
Barma Meena S/o shri Balal Meena, aged about 22 years, R/o 23 Laxmi
Nagar, Paota, C Road, Jodhpur a: present employed as Casual Peon, in the
office of Chiet Commissioner of income Tax, Jodhpur.

OA No. 560/2011
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2.

"
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Gaurav Sharma S/o Shri I-IariShanl\:u Sharma, R/o House No.474,Ward No.9,
Bhatta Colony, Hanumangarh-335512 at repent employed as causal Data Entry
Operator in the Income Tax Ofﬁce Harumangarh Jn.

Manish Sharma S/o Shri Ram Pratap Skarma, R/o House No.185, Ward No.11,
Bhatta Colony, Hanumangarh-335512 at repent employed as cuusal Data Entry
Operator in the Income Tax Office Harumangarh Jn,

Bhanwar Lal Mund S/o Shri Girdhari Lal Mund, R/o ward No.6, Sector No.12-L,
Purani Kunja, Near Children Park, Hanumangarh-335512 Hanumangarh- 335512

at repent employed as causal Data Ex.frv Operator in the Income Tax Office
Harumangarh In

OA No. 4982011

1.

Sanjay Kumar Kumar S/o Shri Harisl: Kumar, aged about 25 years, resident of
Near Sarjawa Gate, Kumaharwada, Sirohi, at present employed as Casual
Computer Operator in the Office of Ir.come Tax Officer, Sirohi.

Sarwan Kumar S/o Shri Charan Das #ged about 27 years, resident of Keshar Bag,
Harijan Basti, Behind Central Jail, Ratanada, Jodhpur, at present employed as

~- Casual Safaiwala, in the office of Incc':me Tax under PRO CCIT, Jodhpur.

) Dmesh Teji S/o Shri Ramesh Teji, aged about 30 years resident of House No.

104 ,Bombay Motor Choraha Road, Near Bendra Acupuncture, Jodhpur, at
plesent employed as Casual Peon in the Office of Income Tax, CIT (A), Jodhpur.

Smesh Kumar S/o Shri Ramesh Kumar aged about 28 years, resident of Gudria
Jav, /P Ikani Nari. Sumerpur, District Pali, at present employed as Casual

. Computu* Operator, in the office of Income Tax Officer, Sumerpur, District Pali.



g
5. Hari Singh S/o Shri Jai Singh aged about 40 years, resident of VIill. Kumtia,

Tehsil Bali, District Pali, at present employed as Casual ChOWkldal in the office
of Income Tax Officer, Mount Abu, District Sirohi.

OA No. 499/2011

. " Rajendra Gurjar S/o Shri Kishan, Lal Gurjar aged about 39 years, resident of

H.No. 173, Sardarpura 1* C Road, Jodhpur, at present employe_d as Casual Peon
in the Office of Income Tax Joint C IF Jodhpur, ,;

2, Hansraj S/o Shri Tulsi Ram aged. about 21 years, resident of Kalal Colony,

Jodhpur at present employed as Casual Chowkidar in the Office of Income Tax,
CCIT, Jodhpur.

Gautam Samariya S/o Shri Mohan T;.al Samariya, aged about 34 years, resident of
Gali No. 11, Kalal Colony, Jodhpur, at present employed|as Casual Peon in the
Office of Income Tax, CIT 1, Jodhpur.

o

Narendra Singh S/o Shri Kishore Siflgh aged about 21 years resident of Gali No.

£

wh

OA No. 500/2011

2, Ganeshpura, Ratanada, Jodhpur,

at present employed

Office of Income Tax ITO (System), Jodhpur.

Vikram Singh S/o Shri Bal Kishan :Singh aged about 31 years, resident of B-76,

Arvind Nagar, Air Force, Jodhpur, at present employed
office of Income Tax, CIT — 1, Jodhpur.

L

OA No. 501/2011

Hari Ram Meena S/o Shri Badri Prisad Meena, aged abo

as Casual Peon in the

ut 26 years, resident of

C/o Rajendra Kumar Mahavar, Prithvipura, Rasala Road, Jodhpur, at present
employed as Casual Peon in the Office of Income Tax, Ward — 1(3), Jodhpur.

Shailendra Shankhla S/o Shri Surendra Singh Shankhia aged -about 26 years,

resident of Manak Chowk, Jodhpur, at present employed
Oftice of Income Tax Ward 2 (2), Jodhpur.

as Casual Peon in the

-Alok Vyas S/o Shri Jagdish Narayan, aged about 26 years, resident of Sector —

7E, 39 Kudi Bhagtasani H.B. Jodhpur, at present employe
Oftice of Income Tax, Valuation Officer, Jodhpur.

Gulab S/o Shri Hari Bhajan aged about 33 years, resident

d as Casual Peon in the

of Ram Mohalla, Kaga

Colony, Jodhpur, at present cmployud as Casual Computex Operater in the Office

of Income Tax Ward 3 (3), Jodhpur. -

Amit Pandit S/o Shri Hari Das agcd about 28 years, re
- Tilak Nagar, Jodhpur at present employed as Casual Peon
Tax Officer (Audit), Jodhpur,

Lal Chand Nath S/o Shri Laxman Nath aged about 31

SAmar Singh S/o Shri Ram Karan Singh aged about 26 y
\o 346. Subhash Nagar A, Puli, at l)‘\.bbnl employed as (
in the OfTice of Income Tax, Jomt CI'Y, Pali,

sident of Udai Mandir,
in the Office of Income

years; resideht of 44-B,

. Adarsh Nagar, Pali, at present employed as Casual Computer Operator, in the
P Office of Income Tax, Joint CIT, Pali.

cars, resident of House
Casual Waterman / Peon

il

as Casual Peon in the ¢



wn

J

Ishwat sharma S/o Shri Parshram Sharaia, aged about 26 years, resicent of House

No. 52, Rajendra Nagar, Near Mahila Fohce Thana, Pali, at present eiuployed as
Casual Watermun ¢ Peon in the Office (,1 Income Tax, Joint CIT, Pali,

Sharwas Kumar Bhati S/o Late Shri Binja Ram aged about 34 years, resident of
Vill. and PO Barsa Via Marwar Jun:tion District Pali, at present employed as
Casual Waterman / Peon in the Office of Income Tax, Joint CIT, Pali.

Lalit Kumar S/o Shri Bhanwar Lal aged about 25 years, resident of Vill. and Post
Indra Colony, Raiko Ki Dhani, Khinwara, Via Marwar Junction, District Pali, at
present employed as Casual Computer Operator, in the office of Income Tax,
Joint CIT, Pali. '

OA No. 502/2011

Lalit Gehlot S/0 Late Shri Mangi Lal aged about 27 years, resident of Vill. and
Post Dhamli. Via Marwar Junction, Pali, at present employed as Casual Waternan
/ Peon, in the Office of Income Tax, Joint CIT, Pali.

Tulsi Ram Jod S/o Shri Khema Ram aged about 32 years, resident of 352,
Subhash Nagar — A, Pali, at present employed as Casual Sweeper / Safaiwala, in
the oftice of Income Tax, Joint CIT, Pali.

Sharwan Vyas S/0 Shri Ganpat Lal aged about 29 years, resident of 5, Sunder
Nagar. Behind Bangad College, Pali, lat present employed as Casual Computer
Operaior in the Oftice of Income Tax, Joint CIT, Pali.

Smt. Bhanwari Devi Wife of Late Shri Tara Nath, aged about 37 years, resident of
C/o Income Tax Otlice, Nagaur, at precent employed as Casual Peon in the Office
of Income Tax Officer, Nagaur.

Kailash Kumar Chawariya S/o Shri Prem Ram aged about 36 years, resident of
Behind Ganesh Talkies, Sumerpur, District Pat employed as Casual Peon /
Safaiwala, in the Office of Income Tax, Joint CIT, Pali.

Dinesh Vaishnav S/o Shri Hari Ram Vaishnav, aged about 22 years, resident of
Railway Station, Mokhalsar, District Jalore, at present employed as Casual
Computer Operator in the Office of Income Tax Officer, Jalore.

OA No. 511/2011

I
f o
g’y
3,
4,
5.
6.
L
A\
A

)

Vinod Godara S/o Shri Sahab Ram aged about 29 years, Resident of Ward No.
13, Adarsh Takeej Road, Purani Abadi, Sriganganagar, at present employed as
Casual Computer Operator, in the Office of Income Tax ACIT, Circle
Sriganganagar.

Ramesh Soni S/o Shri Balram Soni aged about 23 years, resident of Ashok Nagar
- B, New Child School, Sriganganagar at present employed as Casual Computer
Operator in the office of Income Tax JZIT, Range Sriganganagar.

Randhir Kumar S/o Shri Lal Chfmd wsed about 25 years, resident of Vl”[\{:C 36
LNP, Tehsil Pad'unpux buwmgamg‘u at present employed as Casual Compuler

\ Operator, in the office of Income Tax, [TO Ward No. 2, Sriganganagar,

1bh’1\l‘ Chander S/o Shri Bhanwari Lal, aged about 29 years, resident of Ward
Fio Behind Sukhwant Cinema, Purani Abadi, Sriganganagar, at present
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OA No. 31272011

0
employed as Casual Waterman '/ Peon, in the office of Income Tax,
Sriganganagar. :

Sohan Singh S/o Shri Raj Kumar Sziini aged about 24 years, remd‘;m of C/o 55-
56, Ward No. 2, Bharat Nag,ar Purani Abadi, Sriganganagar, -at present employed
as Casual Waterman / Peon, in the ofﬁce of Income Tax, Sri anganagzu

L.

Mohd. Irfan S/0 Shri Mohd. Guifam aged about 25 yers, resident of Ada Bazar,
Mochhio Ki Ghati, Niwar Gharo Ka Muhalla, Jodhpur, at present employed as
Casual Peon in the office ofIncome Tax CTIT, Jodhlpur. :

Vikriun S0 Shri Manohar Lal ag,ed about 27 years, resident of Quarter No. C-
36/11, Reserve Police Line, Ratanada, Jodhpur at present employed as Casual
Peon, in the office of Income Tax, CC IT Haqrs., Jodhpur.

Rattan Lal S/o La!u Shri Gyarsa Lal aoed about 48 years, resident of Plot No. 68,
Indra Colony, Near Sati Mata Mandir, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of Income Tax, PRO, CCIT Jodhpur

Kishore S/o Shri Puran Das Dhariwal, aged about 29 years, remdent of Inside
Jalori Gate, Harijan Basti, Madho Ba;:,, Jodhpur, at present employed as Casual
Safaiwala / Sweeper in the Office of Income Tax Officer.

OA No. S17/2011

I

(U8}

Vimal Kumar Swami S/o Shri Niranjafi-Lal Swami aged 33 years, Recident of C/o
Shashi STD PCO, Tilak Nagar, Bikaner, at present employgd as Casual Data
Entry Operator in the Office of 1TO, Ward 2(2), Bikaner.

Krishan Kumar Kansara S/o Shri Manohar Lal Kansara, aged about 25 years,
Resident of Golchha Mohalla, Bikaner, at present employed as|Casual Data Entry
Operator in the Oftice ol JCIT, Range - 1, Bikaner.

Madhuri Sarswat D/o Shri Kamal Kishore Saraswat ziged abou 22' yeérs, resident
of Panchmukha Road, Behind Kalimata’Mandir, Rani Bazar, Bikaner, at present
employed as Casual Data Entry Opex‘atqr in the Office of ITO (TDS) Bikaner.

Shravan- Kumar Shankhla S/o Shri MJOha Ram Shankhla aged about 22 years,
resident of Ward No. 19, Shriramsar, Blkaner at present employed as Casual Data
Entry Operator in the Office of ITO, Ward 2(1), Bikaner.

Mahendra Singh Parihar S/o Shri Gulab’ bmgh Parihar, aged: ab ’ut 78 years, Shri
Karni Sewa Sansthan, FCl Godam Road, Indira Colony, Bli{aner at present
employed as Casual Waterman in the Office of JCIT, Range - 1, |Bikaner.

Ravindra Kumar S/o Shri Bhanwar Lal aged about 25 years, Resident of 169-B,

Sadul Ganj, Bikaner, at present eimployed as Casual Waterman in the Office of
CIT, Bikaner,
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OA No. 518/2011 Y

1. Sharwan Kumar Meghwal S/o Shri (3ebi Ram Meghwal aged about 36 years,
resident of Ward No. 19, Meghwu! Mohalla, Shriramsar, Bikaner, at present
employed as Casual Waterman in 1hu Cffice of ITO (Tech.) Bikaner '

2. Hari Prakash Suthax S/o Shri Kishan Lal Suthar aged abou- 31 years; resident of
Near B.D. Kalla House, Daga Mohilla, Bikaner, at pregent employed as Casual
Data Entry Operator in the Office of I’] O, Ward 1 (2), Blkaner

(W]

Rajesh Kumar Jhungh S/o Shri Caampa Lal Jhungh, aged about 26 years,
resident of Opp. Nagar ngam Blandar, Kamla Colony, -Bikansr, at present
employed as Casual Sweeper, in the office of JCIT, Range-l Bikaner.

4, Mahender Kumar Ramawat S/o Shri (ropal Das Ramawat aged 29 years, resident
of Behind OBC Bank, Chhimpon Xa Mohalla, G.S.Road, Bikaner 334001, at
present employed as Casual Data Lmlv Opexator in the Ofﬁce o[‘I""O Waxd 1 (4)
- Bikaner. :

Praveen Sharma S/o Shri Charanjeet aged 29 years, resident of Ward No. 8, Near
Shiv. Mandir, Kashmiri Mohalla, Jetsar, District Sriganganadgar, at present
employed as Casual Data Entry Operator in the Office of ITO, Suratgarh.

N

0. Sukhvinder Singh S/o Shri Gurmej ;a'ngh aged 29 years, resident of House No,
145, Jakhad Colony, Near Agrasen Nagar, Srlganganagar, at present employed as
Casual Waterman in the Office of IT ), Suratgarh, _

OA No. 519/2011

1. Kamal Kishore Swami S/o0 Shri Hauuman Das Swami aged about 26 years,
resident of Qutside Usta Bari, Neer Harsholav Talab, 1Chhota Ranisar Bass,
Bikaner ~ 334001, at present emplo: /ed as Casual Data r,ntry Operator in the
Oftice of CIT (A), Bikaner. 1T S :

2. Shiv Kumar Swami S/o Shri Hanuman Das Swami aged about 32 years, resident
of Outside Usta Bari, Near Harsholav Talab, Chhota Ranisar Bass, Bikaner 334
001, at present employed as Casual Data Entry Operator in. the office of ITO,
Ward 1 (3), Bikaner.

3. thendm Jhungh S/o Shri Champa Lcl Jhungh, aged about 33 years reSLdent of
Opp. Nagar Nigam Bhandar, Kamila Colony, Bikaner, at present employed as
Casual Sweeper in the Office of CIT, 31kane1 . :

4, Ram Swaroop Meena S/o Shri Mohan Lal Meena, aged about 36 years, resident
of Village Bamrda, Mukam Devli Ki Dhani, Post Chokdi, 1Via Chala, Tehsil
Srimadhopur, Sikar 332 737, at prssent employed .as Casual Wate1rnan in the
Office of JCIT, Range — 1, Bikaner. - R

[;:Nllmal Kumar Kheriwal S/o Shri uu ;ja Ram th,drlwal agw »bo ut 37 years,
Gy resxdent of 33, Chankaya Nagar, Old thiv Bari Road, Bikaner 334 003, at present
A employcd as Casual Data Entry Ope: ato1 in the Office of ITO (Tech.), Bikaner.
TR -

P\J_] Kumar Barupal S/o Shri Dala I’Ahl Barupal, aged 37 years resident of Ward
CiNo. 19, Meghwal Mohalla, bhmansu Bikaner, at present employcd as Casual
: Wammau in the Olfice of ACIT, C, Jch,—l Bikaner.
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" OA No. 1672012 {2

* Yashwant Kumar Rawal 8/0 Shii Bhanwar Lal Rawal,

" Resident of Village Sarneshwarji, Post Office Mandwa,_
Dist.Sirohi, at present employed on the ..
Post of Casual Chowkidar in the office of ~
Income Tax Office, Mount, Abu,Dist.Sirohi.

OA No. 482/2011

1. Tabish Anwar son of Shri Anwar Hussain,
Resident of 164, Mohan Nagar-A, BJS Colony
Jodhpur at present employed as Casual Computer
Operetor in the office of JCIT-I, Jodhpur.

o

Jugdish Singh Rathore son of Shri Mangu Singh,
Resident of Near Kalka Mandir, Maderna Colony,
Jodhpur at present cmployc.d as Casual Computer

N Operator, in the office of Income Tad War-1 (1), Jodhpur

{

(0% )

Rajeidra Kumar Parihar son of Shri Om Prakash Parihar,
Resident of Indra Colony, Mahamaidir Jodhpur
At present employed as Casual Computer Operator,
In the office of Income Tax Ward-I1(2) Jodhpur.

\ 4. Kanhaiya Lal Son of Shri Basti Ram':
; Resident of Gali No.1, Gandhipura, BJS, Jodhpur -
\ i At preent employed as casual Computer Operator in the ofﬁ e

Of Income Tax Ward-1(3), Jodhpur

n

Vipul Tandan son of Shri Krishan Kugnar Tandon,
Resident of 25/E-29, CHB Jodhpur af-present
Employed as Casual Computer Operator

In the oifice of Income Tax Ward-1(3) Jodhpur.

‘ ' O A No. 483/2011

L 1. Ramesh son of Shri Gopi Lal,
Resider: of Gandhi Chowk,Sardar Pau.’ ‘Marg,
Jalore ai present employcd as Casual -
Computer Operator in the office of Inuum, Tax
e Omccx “Jalore. f

{
| .
2. Raju Ram Mali son of Shri Amara, resident of
Behind I'CI Godown, Jalore at present. cmployed
o As Casual Chowkidar in the office ofmcome
I TRy Tax Ofiicer, Jalore.

Narpat Lal Parihar son of Shri Chhoga &am
‘Re&denl of Indra Colonyu, Kalapura Shivganj
DlSt Sirchi at present employed as Casual «
Y] ) Ch0w1\1da1 in the office of Income Ta( Officer, . .
.-;f’x A Strohi.
s ’ﬂllgbll Chandra son of Shri Magan La'
s Resident of Near New Bus Stand, Gali No 2,
Sirohi, at present employed-as Casual W’lluman
in the oftice of Income Tax Officer, Suclu

?
|
|

[/
N

s/
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,"}\ 2. Mahendla Singh son of Shri Amar ...mgh

RO

/3'-‘

Smt.Lalita wife of Shri Himamt Kun a re31dent of

Wi

- Near Old Police Line, Jhupdi Road, &1 oh1 at plesent
“employed as Casual Safai Karmachau in the ofﬁce of Incos
Tax Ofﬁcex Sirohi. -
OA No. 484/2011
L Jnondla Kachawaha son of Shri Mlslli Lal

Resident of Near Raj Mahal Middle ¢ ohool =
Ajay Chowk, J odhpur at present employed as Casual =7 &7
Computu Operator in the Income Tax Office, C1rcle [ Jodhpur

2, Deep Smnh son of Shri Bhanwar Ssmgh
Resident of Mata Ji Ka Gole Mandir,Maderna Colony,
Jodhpur at present employed as Casual Computer -
Operator in theoffice of Income Tax Ward—2(2) Jodhpur

3. Ugam Singh son of Shri Chandra Sm;,h resident of :
Near Kalka Mandir, Maderna Colony, Jodhpur at «~
Present employed as Casual Computer Operator in -
the office of Income Tax Officer (l’eoh), Jodhpur, .. .- e

4. Kushal Singh son of Shri Bhanwar Swgh :
Resident of Mata Ji Ka Gole Mandir, Maderna Colony,
Jodhpur, at present employed as casuil Computer -~
Opelatm in the office of lncome Tax: Ofﬁcer (Audlt) J odhpur

5. Daulat son of Shri Suraj, 1c51dent of &
Opp.Mahamandir Railway Station, Rara Bag Scheme, ,
JodhpLu at present employed as Casual Peon -
in the office of Income Tax Ward- I(l)

Jodhpur.

O A No. 483/2011

; '-:x:

1. Plavem Singh son of Shri Madan Smgh
Resident of I/S Hem Singh Katala, Mahamandir -
Jodhpur at present employed as Casual Peon in the office-
of lneome Tax, CCIT, Jodhpur. ;‘

Resident of Abaynagar, H.N0.95-A, leatavel'é Mangr Pu gm
Jodhpur at present employed as Casual Chowkxdar in the ofﬁce Lo
of Inc.ome Tax, CCIT, Jodhpur. :

3. Suresh Kumar son ol Shri Kishan Cli and Samauya '
Resident of Kalal Colony, Gali No.9"" :
Inside Nagauri Gate Kila Road, J odhpur at pxesent kS
el Ty - employed on the post of Casual Chowikdiar in Guest :
TR "vHouse CCIT Office, Jodhpur. i LT
4, \\‘Safveu Son of Shri Bhanw:ir Lal, 1e51dent of o
; leglo 8, Near Central Jail, Keshar Bag, Ratanada
dhpur-at present employed on the post of -
- z,f,;,ual Chowkidar in Guest House, (‘ J_T
/@'ﬁléo Jodhpur,

| - ] ik e R S e e e
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" 0A No. 46472011

L Ardn Kumar son of Shii HansraJ
resident of H.No.53, Prithvipura,
Rasala Road, J odhpux at present employed
On the post-of Peon, in Income Tax Office,
Paota C Road, Iodhpur ‘

2. Santosh Kuamr son of Shri Tara Chand Chandel
Residerit of Gali No.04, Kalal Colony, Nagauri Gate'
Jodhpm at present employed on the post of Peon -
in come Tax Office, Paota C Road Jodhpur.

J.

R“Uu son of late Shri Bhanwar Lal, 1esxdent of H No 29
Shankar Nagar,Sangariya Fants,
Jodhpur at present employed on the post of Peon
in lneome Tax Office, Paota C Road Jodhpur

4, Mqhendm Gurger son of Shri K1Shan LalLal
- Resident of Plto No.173, Ist C Road;Paota Jodhpur Incom
Tax Colony at present employed on the post of Peo

in lnoome Tax Office, Paota C Road Jodhpur

5. Chandra Prakash son of Shri Dev Das Rankawat
Resxdent of Near Gokul Niwas, Umed Chowk,
Jodhpm at present employed on the post of Peon
in lncome Tax Olfice, Paota C Road; Jodhpur. "

0. Deepd Ram son of Shri Raju Ram, résident
Of'near Income Tax Department, Baloud
. Distt. Barmer at present employed on'the
‘Post of Peon/Computer Works in the - SO
Otﬁce of Income Tax Officer, Balou? Distt. Balmer. '
L

OA No. 465/2011

l. Gopal Lal Prajapt, son of Shri Kana I{am
. Resident of Om Colony, Gangwa Road,
- Makrana, Dist.Nagaur at present employed
As Castal Computer Operator in the otfice i
Of Income Tax Officer (DDO), Makarana Distt. Nagaur

2. Anandi Lal Saini sons of Shri Haldeen Ram
ReSLdent of Near Trimurti Mandir, o

Jhaira Talab, Makrana, Disit Nagaur - S
at present employed as Casual Computer Operator in the ofﬁc
Oof Income Tax Officer (DDO), Makal aha Distt. Nagaur

Tikam Chand Sen son of Shri Gordhan Lal
Resident of Gangri Chowk, Mithri, = **
-f-ﬁ-\\ ehsﬂquaCuy, Dist. Nagaur, A
; ;::a "\\I\\Qxesent employed as Casual Peon *
, A _{f-""“'“‘\ 1,%3 office of Income Tax Officer (DDO)
ALY /A al\cmmd Distt.Nag gun

Sy s e

) e
o
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' -
“ 4. . Hukum Chand Sain son of Shri Gordhau Lal,
Resident of Gangri Chowk, Mithri,, Tehsil Nawa Clty, L T
Dist. Nag,aul at present employed as Casual Bl

Chowkicar in the office of Income Tax {)‘ficer (DDO): B
Mukarana, Dist.Nagaur.

" 0A No.466/2011

1. Mancj Kumar Bora S/o Shri Mugan Lal Bora, aged about 43 years, R/o
Gungsa Ki Gali, Lohiyon Ka Chowk, Nagaur, at present employed as Casual
Computer Opexator in the office of Income Tax Officer, Nagaur.
Satyanayan Kansara S/o Shri Muiidhar Kansara, aged about 28 years, R/o
Kansara Ka Mohulla, Opposite Jagdamba, Aymvechc MG Road, Nagaur, at
present employed as Casual Computer Operator i in the office of Income Tax
ofticer, Nagaur,
3. Nitesh Toawat S/o Shri Narendra ,(umar Tolawat, aged about 26 years, R/o
Tolawato Ki Pole, Machhion Ka Chowk, Nagaur, at present employed us
o Casual Comptiter Opemtm in the office of Income Tax Officer, Nagaur.
Ty, Narendra Meena S/o Shri Gokul lal Meena, aged about 29 years, R/o village
Kalandrapura, Tehsil Devli, District Tonk, at present employed as Casual
Chowkidar in the office of Income Tax Officer, Nagaur.
5. Laxman Singh S/o Shri Ram Dev, aged about 25 years, R/o. Kasaiwara,
Nakash Gate, Nagaur at present employed as Casual ChOW].\ld.al in the office
of Income Tax Officer, Nagaur.

[

OA No.467/2011

1. Chandra Prakash S/o Shri Rameshwar Lal Ramawat, ahged about 24 years,
R/o Azad Chowk, Ramawat Street, 3armer, at present employed as Casual
Computer Operator in the office of income Tax Officer (DDO), Barmer.
Bhanwal Lal Chaudhary S/o Shri Gena Ram Chaudhary, aged:about 26 years,
R/o village Ramsaria, Post Baitu Bhopji District Barmer 344034, al present
empleyed as Casual Peon in the office of Income Tax Officer (DDO), Barmer.
3. Lalit S/o shri Gauri Shankar, aged sboul 24 years, R/o Jaswant Ki Ghalti,
Batasagar, Jodhpur , at present employed as Casual Peon in the office of
Income Tax Officer, Ward-11 (I), C{T 1¥, Jodhpur. .
4, Smt. Lalita W/o Shri Ashok Kumar, aged about 36 years, R/o Kalu Khan
KiHaveliRasala Road, Jodhpur, at’ present employed ‘as- Casual Peon in the
office of Income Tax Officers (TDL--I) (DDO), Jodhpur. .

o

~ OA No.468/2011

e

,}\ 1. Inder Singh Chauhan S/o shri Babu Singh Chauhan, aged about 31 years, R/o

Casual Labour (Peon) in the office of ITO TDS-II, Jodhpur.

Pradeep Singh S/o shri Sawai Singh, R/o Sadar Bazar, Dhan Mandi, Jodhpur
at present employed as Casual Lmum (Peon) in the ofﬁce of ITC TDS-1I,
Jodhpur.

Amray  Dan Charan S/o Bhanwar Dan, aged abou: 28 years, R/o
ST }\ Higlauhnagar, Laxman Ghati, Soorsagar, Jodhpur at présent employed as
AT —\ﬂ" 97'3\\ Casual Labour (Peon) in the office of ITO TDS-IL, Jodhpur. " :

~ Pa\Manisha D/o Shri Bali Singh, aged about 24 years; R/o Nathu Ka Nohra,
\ ubian Ka Bas, Umed Chowk, Jodhpur at present employed as Casual
wrutu Operator in the ofﬁce of Asstt, Commissioner of Lxcome Tax —
-il, Jodhpur.

[

Maderana Colony, Near Kalka Mata Mandir, Jodhpur At present employed as
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; OX - (By Advocate Mr. JK Mishra in all the above :c'z‘zses)

Versus

1. Union of India through Secretary, Cenlal Board of Dlrect Taxes Ministry of
Finance, Government of India, North Block, New Delhi. :

2. The Principal Chief Controller of Accounts (Pr.CCA), Cent al Boald of Direct
Taxes, New Delhi,

3. Chief Commissioner of Income Tax (€ -CA) CR, Bmldmg,
Road, Jaipur. ' _ .

4. The Secretary to Govt. of India, Mini 31ry of Personnel Public Grievances and

Pensions, Department of Personnel and Training, North Block, New Delhi-110 001.

Chief Commissioner of Income Tax, Paota C Road, Jodhpur—II odhpur

;. Respondents.

t-_atute C1rcle, B.D.

wn

(By Advocate Mr. Varun Gupta forR 1to3 & 5 “and Advocate Mr V1 1t Mathur ASGI
with Ankur Mathur for R.4) : _

N OA N().3‘;6/2011

L. Anil Kumar Solanki S/o Shri Bhan war Lal Solanki, dged bout 26 years, R/o
H.No.§, Baldev Nagar, Mata Ji K1 Than Road, Mangra Poonjla, Mandore,
Jodhpur, at present employed on the pest of Peon in the ofﬁc > of r"ommlssmner
of Inceme Tax-II, Jodhpur. +F

2. Deepak Parihar S/o Shri Dhanraj Parihar, aged about 23 ears, R/o Mallyon

Ki Dhani, Pipar Road, Jodhpur, at present employed on the post of Peon, in the

office of Assistant Commissioner of*Income Tax (HQ), O/ Comm1331oner of

Income Tax-l1I, Jodhpur

Purkh Das S/o Shri Dhan Das, aged about 32 years R/o illage Binjwariya,

Via Tinwari, Tehsil Osian, District Jodhpur, at present employed on the post of

Peon, in the ofﬂce of Income Tax Officer, Ward-3 (4), Jodhpur. )

4. Prewn Prakash Sahu S/o Shri Poona Ram Chaudhary, aged about 23 yeurs, R/o
Income Tax Colony, Mandore Road, Jodhpur, at present employed on the post
of Peor, in the office of Income Tax O:ficer, Ward-1 (2), Jodhpur,

’ AN

(FS)

0OA No.387/2011

1. Jaidecp Solanki S/o Shri Nirmal Splanki, aged about 30 years, R/o “Mohan
Villa”, Opp. Gokul Niwas, Umed Chowk, Jodhpur, at present employed on
the post of Computer Operator, in the office of Income Tax Officer, Ward-
3(13, Jodhpur.
w2, Bhawani Singh S/o Shri Kuku Smgh aged about 27 years, Jo D S..Colony,
Near Medical College, Jodhpur, at present employed on the post of Computer
Operator, in the office of Commissioser of Income Tax-II, Jadhpur,
Mahaveer Singh Chaudhary S/o Shri Heera Lal Chaudhary, aged about 24

(¥5)

years, R/o Income Tax Colony, Mendore Read, Jodhpur, at present employed .

on the post of Computer Operator; in the office of Addl. Commissioner of

Incomre Tax, Range-3, Jodhpur.
4, Rakesh Puri S/o Shri Govmd Puri, dded about 23 years, PJo; Jata J1 Ka Than,
Mangra Poonjla, Mandore, Jodhpur, at present employed on the post of
Com pulu Operator, in the office of ~\ss1stant Commissioner of Income Tax,
Circle-3, Jdohpur,

S Infront of Shiv Mandir, Ratanada, Jodhpur at present employed on ihe post of
5 Compulu Operator, in the office of I Income Tax Ofﬁcu War -3(2), Jodhpur.

I

Sulendla Bhati S/o Shri Kishori Lak aged about 34 ye s, R/o: Street on. .

b

o
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Shankar Lal Parmar-S/o Late Shri Mana Ram, ageci about 35 years, 1esident of
C/o Shri Arjun Singh Prajapat, P.No.8, Ram Nagar, Bhadwasiya Jodhpur, at

present employed on the post of Computer Operator, in the office of Income
Tax Officer, Ward-3(4), Jodhpur.

pRTIy

7.
(By Advocate Mr. JK Mishra in all the cases)

RN

Versus

1. Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Biock, New Delhi,

2. The Principal Chief Controlloer of Accounts (Pr. CCA), Central Board of Direct
Taxes, New Dehi.

Chiet Lomnnmonu of Income Tax (CCA), C. R Bu1ldmg, Statute Circle, B.D.
Road, Jaipur.
4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and

Pensions, Depurtment of Personnel md T1ammg, Noxth Block, New Delhi-110
— 001.

(V5]

-

()

L (By Advocate Mr. Varun Gupta for R 1to 3 and Advocate Mr. Vinit Mathur, ASGI w1th
| Ankur Mathur for R.4)

| . QA No.91/2012

SR 1. Gauri Shankar S/o Shri Kishn Lal Maru,
| R/o Ward No.18, Naiyon-ka-Mohulla,}
! Napasar, Bikaner at present
- Employed as Casual Chowkidar, in the’ ofﬁce

Of Assistant Commissioner of Income Tax
(Central), Bikaner.

2

Mohd, Umar S/o Shri Anwar Ali, R/o Tel yeon—ka—MohulIa }

Near School No.9, Fad Bazar, Bikaner '

At present employed as Casual Watermaa ce

In the office of Assistant Commissioner ¢f - : Lo -
Income Tad (Central), Bikaner. ‘

(By Advocate Mr. JK Mishra)

| Vs

1. Union ot India through Secretary, Central Board of Direct Taxes, Ministry of

O Finance, Government of India, North Block, New Delhi.

¢ 2. The Principal Chiel’ Controller of Accounts (Pr. CCA) Centlal Board of Direct
Taxes, New Delhi. :

Chief Commissioner of Income Tax (CCA) C.R. Btuldmg, Statute Cnclc, B.D.
Road, Jaipur.
4,  The Secretary to Govt. of India, Ministry of Personnel Pubhc Gnevances and
Pensions, Devartment of Personnel and Training, North Block, New Delni-110 001.

Assistant Commissioner of Income Tax (Central),Ayakar Bhavan, Rani Bazar,
Bxkaner

(OS]

W

’QBV Advocate Mr. Varun Gupta for R 1to 3 & £ and Advocate Mr. Vinit Mathur, ASGI
b ﬁnh Ankur 1\1 ithur for R.4)

SN i
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“OA No. 172/2012

1

to

- \a}{,’l

(8]

Gopal Kasar S/o Shri Panna Lal Kasara, -

At present employed as Casual COlanltCl Operator
In the office of DCIT, C.C.I, Udaipur O/o the JCIT
Central Range, Udaipur.

Mukesh Gayri S/o Shri Vardi Chander Gayri,

At present employed as Casual Computer Operator .
[n the office of ACIT, CC.2 Udaipur O/o the JCIT,
Central 1\dﬂ"C Udaipur.

Harish Lakshkar S/o Shri Labh Chand Lal\shkar

At present employed as casual Computer Operator

In the ofﬁce ofJ CIT Central Range, Udalpur

Miss.Priyanka Soni D/o Shri Arunji Swz@;‘nkar,
At present employed as casual Computer Operator
In the oftice of JCIT, Central Range, Udaipur.

Moti Lal Dangi $/0 Shri Puraji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range, Udaipur.

Rop Lal Dangi S/o Shri Dulaji Dangi,
At present employed as Casual Peon in the
Office of JCIT, Central Range,Udaipur. -

"OA No. 173/2012

1.

[§%)

I

wn

Pushkar Lal Dangi S/oShri Udai Lal Dangi,
At present employed as Casual Driver

In the oftice of DDIT, Inv.I, Udaipur

O/o the Addl DIT, Inv.Udaipur,

Balu Rari Dangi S/o Shri Ram Lal Dangi,
At present employed as Casual Peon,

In the oftice of DDIT, Inv.2. Ud;upm 0/6 the AddL.DIT .

Inv.Udaipur,

Vijay Lohan S/o Kishan Lal Johar,
At present employed as Casual Peon, in the office of
the Addl DIT, Inv. Udaipur.

Poonam Chand Meena S/o Shri Narayan Lal Meena

At present employed as Casual Peon,

In the oftice of DDIT, Inv.2. Udaipur O/o the AddL.DIT
Inv.Udaipur.

Smt.Sushila Bai Sonawat W/o Shyam Lal Sonawat
At presenit employed as Casual Sweper,
In the office of AddL.DIT, Inv.Udaipur.

I\allll&,bll Vum'i S/o lat Shu N L. Veuna

ay .
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b

7. Yashwvant Joshi S/o Late Shri Mohaa Maljl Joshi,
At present employed as Casual Conxputel Operator,

In the oltice of DDIT, Inv.2. Uda1pu1 O/o the Addl. DIT
Inv.Udaipur.

(By Advocate Mr. JK Mishra in all the ab;ove cases)
Vs. |

1. Union of India through Secretary, Central Board of Direct Taxes, Ministry of
Finance, Government of India, North Block, New Delhi.

2. The Principal Chief Controller of Azcounts (Pr.CCA), Ceni.ral Board of Direct
Taxes, New Delhi.

Chiet Commissioner of Income Tax (k CA), CR. Bulldlng, Statute Circle, B.D.
Road, Jaipur.
4. The Secretary to Govt. of India, Ministry of Personnel, Public Grievances and
Pensions, Department of Personnel and Training, North Block New Delhi-110 001,

Joint Commissioner of Income Tax (Central Range), 3r floor, Mumal Towers,
16,Saheli Marg, Udaipur.

(F8)

.UI

0.

(By Advocate Mr. Varun Gupta for R [to 3 & “
(None for R.4)

Per: B K Sinha, Administrative Member

These  applications  have  been  directed aéain_st the  order
No.F/Mo/CCIT/IPR/AddI.CIT (Hqrs) /2011-12/710 dated 31/5/2011, of the third
respondent [Al] and OM No0.49011/31/2008-Estt© dated 12.9.2008 of 4" respondent

[A2]. As these have the same cause of action, &ll the applications are disposed of by this

common order,

Reliefs souglte for:

“(i) That the applicants may be permitied to peruse:.this joiht application on
behalf of five applicants under Rule 4(5) of CAT Procedure Rules, 1987.

(i) That impugned order dated 31.5.2011 (Annexure.Al) issued by 3"
respondent may be declared illegal and the same may be quashed. The
respondents may be directed to make pc}yment to the applicant @ 1/30" of the
pay at the minimum of the time scale ¢ pay of the Group D staff plus dearness
allowances i.e, Rs. 292 per day as hisic pay w.e.f. 17.2008 and applicants

i allowed with all consequential benefi'i including the due arrears thereof. The

dated 12.9.2008 [Annexure.Al) may be ordered to be modified
ingly.

S
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(i) That any other direction or orders may be passed in favojt of the
applicants, which may be deemed just and proper under the facts and’
circumstances of this case in the interest of just/ce

(iv) That the costs of this application may be awarded.” -

2, All these OAs have been a.ccompénied By Rule 4(5) Applicatibn or filing the joint

application. These have been allowed.

Case of the applicants

3. The case of t_he applicants in brief is that the applicants were initially engaged as

mentioned against their names in Income Tax

qualification as per the chér_t below:

~ daily wage casual workers to work as casual cbmputer operator/peon e é.'"‘o‘n‘the dates

office -along with theif educational

OA No. | Name of applicant(s) Educational “¥] Date from working
0 qualification
OA531/2011 | Abdul Kadar MA 1.9.
' i © Ajit Singh Chauhan BA 1.4.
¥ Bhunveéshwar Paneri BA 15.4,
E Dinesh Jain B.Com 12.8.
oo ... HiratalDangi 7th 1.5.
rOA—5—30—/§-O—EI ; Nagaraj Meena MA 11,
| Narayan'Lal Dangi 7" 2.2.
! Narbada Shankar Menariya 8th 1. 5
! Narendra Bhatnagar BA L
_ 1 Narendra Purbia 11th 22 9 2005
"0A529/2011 ' 'Vikram Arya g\ 1 1o 2007
] Ramesh Kumawat B 2002
| Prakash Harijan 7 2002
* Iswar Lal Prajapat 8A O "
~ " Amba Lal Meena o 004
"OA532/2011  Manish Rawat B.Com 1 2 2004
. Manohar Singh Meena gth 24:14.2010 .
+ Padmesh Sharma MA 1.9.2007
i Praveen Sandhaya BA 21 1 2005
' Pushkar Choudhary BA
10A533/2011 ! Vijay Singh Chouhan " , 24 1 \ 2001
| Vinod Kumar Chouhan 7th '1°1.10.2001
! Yogesh Meena 3t 106. E
 Kishan Lal Meghwal 8th . “7.6.200
. Mukta Sharma BB | 1.10,2007

e e e
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2}
OA534/2011 . Naresh Menaria BA . . 1.7.2007
: . Pankaj Joshi BA 11.3.2007
! Prashant Singh Ranawat MA '1.10.2001
; ' Rekha Gehlot 4" . |1.5.2007
. Rugesh Dangi 8th 1.1.2005
[OAS35/2011  Tejilal Meena g® | 27.3.2¢11
( . Titkesh Soni MA- | 4:7.2007
| ~ Yashwant Purohit oA 1.2.2004
! * Niranjan Nath . 13.7.2001
; | Dinesh Harijan s .20.12.2004
! -,.‘ Kishan Lal Dangi Sth - .1.7.2006
| OA 536/2011 . Ravi Shankar Bagoria BAllnd -~ .|5.12.2008
’ . ' Sashi Kala Gari Saksar %" ™ '5.6.2002
! : Vishram Bairwa na2M e ) 2.3.2002
i ' Bajrangi Yadav gh- | 6/2004
. Mahendrasingh Rathore 12th . 12.4.2006
f A537/2011 . Sohan Lal Dangi gh . 1.7.2007
od i Sonali Patwa MBA * " 1°10.1.2005
> Sonu Chouhan 9" . ] 1.8.2005
_ . Vardi Chand Dangi 5t .| 5.6.2002 -
o Varsha Mehta " 1.20,9.2004
i "OA538/2011  : Jai Singh Sarangdevot 11.6,2002 .
| : Jaswant Singh .16.6.2008
[ ¢ Kamilesh Kumawat Ilnd year BA - 1-21.6.1999
[ | Kanhiya Lal Dangi 8" i.l. 6111995
} x_}g_lshore Kumar Yadav 8th ;71141995
| OA 539/2011 " Kuldeep Singh gt 4| 1.2.2005
| : Mahesh Chandra Kulambi BA " | 1.6.2002
: | Mahesh Nagda MA : 1.6.2002
| | Manish Sanadhya BA .1.3.2008
_ . Manisha Sharma MA 15.4.2002
OA540/2011 - Rajesh Rathod (Sunil) gt 1.1.2001
- . Rajmal Mali 10th 4472008
~ Smt.Geeta Bai Suksar 1.4.95
' Sohan Lal Meena e 20.12.2004
i Sunil Sukhwal oo 1.12.2006
0A541/2011 | Amibalal Gameti 7 25.11.2004
| Deepak Dangi o 17;3.'2007
i Dharmendra Kumawat Dip-Engg: . 1.2004°
| | Gopal Dangi 10th 7 7 2007
—}l ) 5 Jumme Khan Pathan 12th 1.6. 2006
-5_/2_"07\ 542/2011 | Devilal BA,PGDCA - . | 1.7.2009
— . Poonam Chand 12" : 30.5.2002
—4 | Ashok Kumar Sharma MA B.Ed-’ 19.11.2009
\  :BarmaMeena 9th 16.5.2011
| OA 560/2011 . Gaurav Sharma MA - © | Nov.2007
i Manish Sharma B.Sc (Maths) | Nov.2007
; 8th :
i Bhanwar Lal Mund ‘ Aug. 2004
OA 498/2011 SanJay Kumar Kumar BA 27.10.2006
- i Sarwan Kumar- 5 : 30.4.2007
i Dinesh Teji MALLB - - | 1.8.2003
Suresh Kumar BA 1.7.2006
| Harisingh 5th 1.4.2004

b
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. Rajendra Gurjar g

' Hansraj g"
Gautam Samariya g™

Narendra Singh 10th

' Shailendra Shankhala MA

: Alok Vyas BA

i Gulab BA

. Amit Pandit__ MA

. Lal Chand Nath BA

. Amar Singh g"

| Iswar Sharma 10%

| Sharwan Bhati g¥

| LalitKumar BA

- Lalit Gehlot g

- Tulsi Ram g"

- Sharwan Vyas MA

© Smt.Bhanwari Devi g™
Kailash Kumar Chawariya 12"
Dinesh Vaishnav 10th
Vinod Godara BA

. Ramesh Soni B.Com-ll Yr

. Randhir Kumar BA

» Subhash Chander MA

 Sohan Singh___ 10th

~ Mohd Ifran g®

| Vikram ‘ 10th

: Ratan Lal Sth

| Kishore s

" Vimal Kumar Swami MA

~ Krishan Kumar Kansara 12

; Madhuri Sarswat BA

" Shravan Kumar Shankhla BA

" Mahender Singh Parihar g™
Ravindra Kumar. 8th

Sharwan Kumar Meghwal g"

| Hari Prakash Suthar 8.Com

| Rajesh Kumar Jhungh Sth

| Mahenger Kurnar Ramawat MA

{ Praveen Sharma 8

I Sukhvinder Singh 12th

] Kamal Kishore Swami B.Com

+ Shiv Kuamr Swami BA.

" Jitendra Jhungh 5t

: Ram Swaroop Meena 7"

i Nirmal Kumar Kheriwal MA

. Raj Kumar Barupal BA

| Jitendra Singh Rajput BA

| Jitender Sharma BA ILITI

' Ratan Lal Sen M.Com

" Vishal Kumar Modi BA

. Abdul Qadir BA-|

‘r




S
OA 5242011 ! Raj Kumar Mali - B.Com(l)/S} 24,8.2009
' Bharat Kumar Modi Dip.in Inf.Tech | 21.9.2010
BSCIT -
, Gaurav Chouhan Hr.Sc. 14.3.2011
. PushpkantSharma 2,1.2002
OA 16/2012 . Yashwant Kumar Rawal 10" 1.15.2008
0A77/2012 1! ‘Ram Sagar Meena 10" 1.6.2006
0A91/2012 " Gauri Shankar g 1.1.2002
~___Mohd.Umar 1o Aug. 2007
[ 0A172/2012 ‘ Gopal Kasara MA DLL 21.2.2002
. Mukesh Gayri M.Com.BEd 18:6.2002
» Harish Lakshkar BA, Bed Aug.2008
| Miss.Priyanka Soni B.Com.B.Ed Nov.zZ008
| Moti Lal Dangi 7" Jan.2002
o ‘ Roop LalDangi 8th April 2002 |
| 0A173/2012 | Pushkar Lal Dangi 10" 1.6.2006
" Balu Ram Dangi 12th €.6.2007
: ' Vijay Lohar BAll 1:4,2008
7 . Poonam Chand Meena oth 5,6.2007
| Smt.Sushila Bai Sonawat Semil 1,7.2005
| Kamlesh Verma 8.Com Aug.2007
| Yashwant Joshi ) MADIpComputer - | 8,6.2009 B
'0A386/2011 | Anil Kumar Solanki- BA Il 27.6.2002
| Deepak Parihar BA 6.8.2007
: Purkh Das BA Ist 20.12.2001
| prem Prakash Sahu BA 24.7.2007
| '0A387/2011 { Jaideep Solanki BA 19.9.2002
‘ t .Bhawani Singh BA Ist 20.7.2002 i
! Mahaveer Singh MA 26.6.2008 ;
} Rakesh Puri 2% 65.8.2007 '
" Surendra Bhati BA 4.8.1999
o Shankar Lal Parmar I MA 1822002 |
OA 482/2011 | Tabish Anwar 12" 18.6.2007 l
Jagdish Singh Rathore BA 1.4.2003
Rajendra Kumar Parihar BA £.7.2002
| Kanhaiya Lal BA 21.8.2004
Vipul Tandan 8 5.10.2006 -
‘Ramesh MA 1.11.2007
¢ | Raju Ram Mali 5th’ 1.4.2009
| Narpat Lal Parihar 9th 1.2.2003
Hitesh Chandra 9th ¢ 1.1.72003
g ‘;4_-‘" -1 Smt.Lalita 9 th 25:£.2003
oA“TfszL/zon | Jitendra Kachawaha BA 1715.10.2002
: | Deep Singh BA 4.9.2002
| Ugam Singh BA 25.11.2002
Kushal Singh BA 25.10.2002
Dault 8th 23.11.2006
OA 485/2011 ' Praveen Singh 12 th 1:10.2002
‘ 3 Mahendra Singh 8 th 15,5.1997
| ! Suresh Kumar 8 th 1.12.2008 |
. Satveer 8 th :

N \\; 7/

21.6.2007

o
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! OA 464/2011 Arun Kumar 8th 1.5.1996
" Santhosh Kumar 8 th 7.12.2007
Raju 5th 120.5.1997
Mahendra Gurger 8 th 6.8.1997
Chandra Prakash BA Pass 1.5.2002
~Deepa Ram _ | BAPass Sept. 2007
0A 465/2011 Gopal Lal Prajapat 12 th pass 1.9.2006
Anandi Lal Saini 12 th pass Jan 2008
Tikam Chand Sen 10 th pass 18.2.2003
Hukam Chand Sainj 12 th pass 22.7.2007
OA 466/2011 Manoj Kumar Bora o Not indicated ‘153_2005__
M.Com :
. Satyanarayan Kansara M.Com August, 2005
-Nitesh Tolawat 8 th Dec. 2006
Narendra Meena 10 th 9.10.2007
. ~Laxman Singh A 16.10.2009
OA 467/2011 Chandra Prakash Not ‘1 24.8.2009
: mentioned
Bhanwar Lal Chaudhary .do. 28.8.2005
“Lalit 10" pass 1.1.2008
Smt. Lalita .| 12%pass || 12.42004
OA 468/2011 inder Singh Chatuhan 12 th 13.1.2000
Pradeep Singh 8 th 19.3.2008
Amrav Dan Charan BA 8.1.2002
~Manisha . |BA 10.7.2008

hw

at the rate of 1/30" of the pay 'of the minimum relevant pay scale plus dearness

4

icants ‘a‘i}';s,_o .jiefer tc OM No. 49014/2/86 Estt.

i

(C) dated 7.6.1988 of the ?espondent

v
D

'éfzﬂﬁeﬁé‘é’§ﬁﬁél workers and regular employees is the same the casual warkers may be paid

' \ Government/Union Territory Administration, whichever is higher as

allowance for work of eight hours a day. Where the work being done by the casual

workers is different from the work done by a regular employee the: ¢z cual workers may
be paid only the minimum wages notified by the Ministry of Labpur oi the State

er the minimum
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wages Act, 1948. Where a Department i: already paying daily wages at a higher rate

the practice is to be continued with the approval of its Financial Advisor. The casual

workers aré t0 be paid weekly off after .)f)( days of continuoz:;s woik. The DoPT issued
another circular dated 10.9.1993 relat'g;r\;g to the grant of tempbrary status and
regularization. of casual workers under the'\airectives of the Principal Bench of CAT dated

16™ Feb. 1990 in the case of Rajkamal anl:! others Vs, Uol. [Ad]. The guidelines dated

. 7.6.1988 would continue to ho!d good simiultaneously. Accordingly the applicants were
being paid w'ages at the rate of 1/30™ of the minimum of pay plus DA and it has been

D-:(- periodically rgvised.‘The guidelines of the DoPT for merger of the 50% of the DA with
basic pay dated 31.5.2004 have also been_. put into effect in respect of the applicants.

[A5]. In sum and substance by the time we reach 1.10.2010 we fin@,jthat the applicants

have been paid Rs.292/- per day [A8].

5. The grievance of the applicants ari:s.'fe'-s from the fact that the respondent No.3
issued an order vide his order dated 31.5.2(511 [A1] that the rec‘;:\fh%;ne‘r;vdations of the 6™

A
Pay Commission are applicable only to the Casual Labourers conferred with temporary

status and are not app_licak;ié to the casual workers without tempofary status. The same
order withdraws the earlier orders and directs that the applicants be paid at the rate of

Rs. 164/- per day where the nature of the work of casual workers is the same as that of
* :
’ _>— regular employees. "The applicants have core to this Tribunal against the afore order

[A1l]. Thelearned counsel for the applicants contends that the impugned order is based

-, UpOn a directive from the Ministry of Personazl Public Grievances and Pension vide its

Ky

N
™,

D, CL ) ol . e Lt
M\_Qated 12.9.2008 that the 6" Pay Commission recommendations is only applicable to

i d
zé?'igg that the applicants were doing th2 same work as the regular workers and

s e

\ : .
A\gnd had/it been so it would have amountec{‘;t.o drawing distinction between the same

.

\;fdntlnued to do so. The 6™ Pay Commissior: Report does not exclude them specifically -




i oar - ',:.‘i‘;-

2¢

. . categories of workers violative of Articles 14 and 21 of the Constit
b !

of the afore mentioned judgment.

Case of the respondents

6.

argument of the respondents is that DoPT OM dated 10.9.199

status and regularization to those casual labour who were emp!

subsequen;ly iSsued‘% cIarifiAcation vide OM No0.40011/6/2002-
clarifying that- the scheme relaiing fo the gi’»c;nt of temporary sche
10-09-1993 is not an ongoing scheme buit’rather one one time
who had beelilgiven temporary status on c"ci"mpletion of 240 days
case of office;: havingq}S days week. It was: further clarified that

granted temporary status would not be stripped of the same b

day, The OM dated 12.9.2008 has been misinterpreted b
d“éarl,_y, p;r:'évide‘s that only the workers with temporea‘ry status w

]

.

R 0 2] . . . ’
o ihei_r"(y;agés under the instant scheme on the basis of the scales

_):/ay;/Band and the correspoariing Grade Pay recommended
Commission. As such the applicants are not entitled to any relief.

£ -

The counsel for the respondents’ }1as fully contested tt
pursuance of judgment of Principal Benclfbf CAT dated 16.2.199

time and had rendered one year of continuous service in Centra

other than in the Departments of Teleﬁcom, post and Railways.

ution. They are being

e - treated as separate classes without there being any intelligent differentia, amongst the
same. The applicants have alsc referred to the case of Surinder Singh Vis. Union of

India AIR 1986 SC 584 and contend that thé matter is no longer integra with the passing

e OA. The principal

0 to grant temporary
g}led‘at that point of
| Government offices
The DoPT had
tstf_@"&ated 6.6.2002
ﬁe"’;a"—é per J‘order dated
dispenéation to those
of work or 206 days in

those who had been

t the those who have

N

joined the service on a subsequent date cannot seek to derive advantage of this order

for grant of temporary status . The nature*t_;f work of these empfoyees is different and

Fin b

1

-l
ill continue to receive

of Group D employees

by' the: 67 .Central Pay

3 [A5]”was issued in |

b

A/L'K- ~

as such they are being given wages at the highest of the minimum wagzs at Rs. 164/-

y the applicants as it
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Facts in issue:

7. After having gone through the plé;.;dings of the parties and listen to their oral

submissions the following facts in issue enmarge:

(i) Whether the applicants have been performmg the same nature of
duties as the regular.empioyees?
(ii} Whether the reduction of wages as has been ordered vide the impugned
, order [Al], violates Article 14 and 21?
(iii)  What relief(s) if any could be granted to the applicants?

i Findings 5
Whether the applicants have been perfo: mng the same nature of aaues as the regular
employees?
8. The recruitment of casual workers and persons on daily wages was reviewed in

the year 1998 on the basis‘ of which the Dé"partment of Personnel and Training, Ministry
of Personnel_'Public Grievances epd Pensior_l-s, issued OM No. 4901,4-/2/85=Estt© dated
7" June, 1988. This_OM started by recoghizing that persons on daily wages should not
,--be,;ecrmted for work of regular nature tut only for work which is casual, seasonal or

The OM further

& Where the nature of work entrusted to the casual workers and regular

employees is the same, the casual workers may be paid at the rate of

1/30" of the pay at the .ninimum of the relevant pay scale plus

~ o dearness allowance for work of 8 hours a day.

(v) In cases where the work done by a casual worke¥ is different from the
work done by a regular employee, the casual worker may be paid only
the minimum wages notified by the Ministry of Labour or the State
Government/Union Territory Administration, whichever is higher, as per

~ the minimum Wages Act, 1948. However, if a Decartment. is already
paying daily wages at a higher rate, the practice cou!d be continued
with the approval of its Finanzial Adviser. .

(ix) ~Where work of more than caz type is to be performed through the year

but each type of work does,(iot justify a separate regular employees, a

multifunctional post may be:created for handling those items of work

with the concurrence of the \sinistry of Finance.




9, In the :yéar 1993 the Principal Benchjcf Central Administrativre Tribunal delivered

a judgment on 16 2.1990 in the case of Rajkamal and others Vs, Union of India and

others (1990) 23 ATC 478 therein it lssued certaln directions to t| eGovt of’ India, as

under:

1129
fo/lowmg findings; orders and dlrectlons

(i)

(i)

(iii)

' staff, in other m/n/strles/departments/attached/sub

;.fc

In the light of the foregomg, the application is d posed of with the

We hold that the present prartlce and procea'ure j;' Iowed by different
ministries/departments andrghe offices under thell1 in the matter of
'engagement, disengagementiéand regularization ofﬁ asual labourers on
the basis of their separate strength of staff results in inequalities and
injustice. The Governient 6f India, except the Mi istry -of Railways,
should be treated as a smg/e unit in the context of engagement and
regularization of casual Iabourers,
The impugned orders dated 12th October, 198 passed by the

respondents, are set aside and quashed.

-The respondents are directed to continue the serwce : o_f tne applicants
-as casual laborers in the regular vacancies in the post of Group D arising
‘in the. Ministry of Food and C/wl Supplies and its offices at Delhl and to

consider their reqularization m such vacancies;
In case, no vacancies exist in the Ministry of Food and Civil Supplies and
5 offices, they should be adjusted against the vacancies of Group D
e dinate offices for
appointment in accordance with the scheme.directed [to be prepared as
mentioned in paragraph 21 above.
The respondents are dlrectéa not to mduct fresh
labourers through Employmem Exchange or otherwise,
preferential claims of the appllcants, and
The emoluments to be glven to the applicants till their regularization
chould be strictly in accordance with the orders ana’ i struct/ons issued
b y the Department of Personnel and Training. After their regular/zat/on,
1hey shall be paid the same; pay and allowances as regular employees
belong/ng to the Group D caregory
The interim order passed on December 11 198
thereafter d/rectmg the respondents that the status q
continuance of all the four applicants as casu
inaintained is made absolute_j. :

T—/‘b’_”‘/"‘

ecruits as casual
overlooking the

A{ RN\ S

Q_il

ahid continued
uo as regard the
/ Iabourers, be

that the recrujtment of casual workers would continue as contaired in OM dated

7.6.1988.

On’31.5.2004 the DOPT issued, 4 revised OM vide No 49014/5/2004-Estt©

directing merzer of 50% of the Dearness Ailg'wvance with basic pay for;cemputation of

daily rates of wages of casual laboGrer as und:ér:

e
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“The undersigned is directed to say that references have bee.
recejved from various quarters seeking clarification whether 50% of
Dearness Allowance merged with kasic pay to Central Government
employees w.e.f. 1.4.2004 vide I\frirsistry of Finance, Department of
Expenditure OM No.105/1/104-IC Gated Ist March, 2004 would be

admissible to casual labourers jor the purpose of mm, wiction of
their daily rates of wages.

The matter has been considered in consultation with the
Ministry of Finance and it has beein.decided that 50% of the Dearness
Allowance merged with the basic. pay will be admissible to casual
labourers with temporary status cnd also to casual employees who
are entitled to daily rate of wages Vith reference to the minimum of
the pay scale for corresponding reqular Group D official w.e.f Ist
April, 2004 for the purpose of corrputatlon of their daily rates of

y,../ ] wages. The casual labourers entrt/ed to daily wages not linkg d to the
minimum of the pay scale plus Decrriess Allowance for corrr'.,pondmg
Group D employees or casual workr’r,‘,/contlngent employees engaged
on peri time basis shall not be entitled to the above benefit. -

This issues in concurrence wrih Department of Expenr’:*ure ic
UO N2.105/1/2004-IC dated 19" May, 2004.”

11.  On the basis of the above circulé‘-:;., the respondent No.5 issued -OM dated

9.7.2007, the relevant part of which reads as follows:

TR

“In accordance with the instructior::laid down in the Dzgurtment of
Personnel & Training Om No0.49014,2/86-Estt© dated 7 6£.1983 read
with DOPT Circular No.49014/5/2004 dated 31/5/2004, sanction is
hereby accorded to the payment of: cﬁsual workers paid on daily wage
basis, where nature of work is the sume a that of the regular employees
at the rate of 1/30" of the pay. at tn;f minimum of time scale . of puy of
the Group D staff plus Dearness Pdy plus dearness allowances, ie.,
1/30"’ of (Rs.2550/+ Rs. 1,275+ Rs. 1.109.25/1338.75 ie., Rs. 164/ prday
- for 8 hours of work a day.

2. Inc cases where the work done by casual work is different ] un‘ the
| work done by regular employees, tne daily wages payabiz:will be Rs.
l 144/- per day in terms of Dy.Labour Welfare Commissioner (Central)
i communication Ref.No.Dy.LWC(C)/ViNR/2005/4000 dated 30.9.2005.”

12, The respondent organization acknov'.,/ledged that the work being.done by the

applicants was the same as that of the reguhr employees and they wcre not casual

R 24 R

\dailv wages performing different ;nt of casual duties. In recognition of this

fact: a mtted\
H 1*’0

g the wages being paid to the a| pllcam were further rewsed vide letter

Yiman,
.\,N"'*
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No CC/JPR/ZDOS 09/2773 dated 12/17™ l\a()t/ember 2008 and Libtter No CC/JPR/2010-

11/289 dated 18™ October, 2010 [A7& A8] The later broug b th "p'ayment to be
| made to such employees to Rs. 292 per'qay on the basns oft’“eﬂ abyove'formulatlon
| The applicants submitted a representatton to the(responoehls whe-em they have
detailed the work bemg done by them as per the Clrcular No. 22 ated 18 1 2011 under
the multltask| ng scheme. Itis lnterestmg to note that the workil A volve:. a much larger

vista than what is ordinarily done by an average employee and'whlch ‘no regular

employee wocld normally agree to do. lt varies from mamte ance of the records

_ ‘photocopyilig,-night and guard duty, driving;yehicles, watering th plants to mention a

Hun
-’»\4: —

few in add|t|on they are also requlred to d date entry, typmg of, Jetu:rs and return

feeding and processmg -The applicants in thl: representatlon adm tted that the scheme

of Casual Labourers (Grant of Temporary Status and Regularlzatlo; ) was only apphcable )

this scheme.

13, Admittedly, ‘the Scheme of 1993 »"_@_/i_as a one time dispen ation. this issue has

ongaing scheme and as and when casual labourers compl te
of work in a year or 206 dcys (in case of offices obserw g S:days a
week), they are entitled to get ’temparary’ status. We do not thing that
_ clause 4 of the Scheme envisages it as an ongoing scheme., In order to
T “"’“b_cqu:re ‘temporary’ status, the casuol labcurer should have been in.
employment as on the date of commencement of the Sch me and he
should~\fave also rendered a contuwaus service of at lea:t ohe year
-+ which rieans that he should have beon engaged for d perlf" of Gt least

. 240 da ,/5 in a year or 206 days in ccse of offices observing 5 days a
""Week ?rom clause 4 of the Scheme; it does no appear to be a general
_ ‘»gu:de/u’rc to be applied for the purpsse of giving ‘temporary’ status to
” a]l ;he casual workers, as und when they complete one year’s

—C

\,}L..



contintious service. Of course, it is;’ up to the Unlon government te. . \/ ~.
formulate any scheme as and when it 1(, found necessary that the cosual ... ..
labourers are to be given temporary status and later.they are to be .

absorbed in Group D posts.’

8. The Division Bench of the Calcutta ‘H[‘gh Court in T.Rajakili V. ‘Union of
india WP(CT) NO.86 of 1999 (Cal){DB) Eeld that clause 7 must be read in- -

a manner in which it does not render Jt‘ unconstitutional, The employers e
cannot at their whim dispense with thg services of the casua.’ lagourers . -~
who have acquired “temporary’ statcfs. The entire: ob ect ‘of the 1993
scheme was to regularize all casual workers. To allow such uncanalised
power of termination would also defeat the object of he:Scheme. - .
Dispensing with the services of a casual labourer under cIause 7 inour: .
view, could be for mlsconduct etc. '

9. Having regard to the general scheme of 1993, we are also of the view
that'the casual labourers who acquire ‘temporary’ ’status cannot be
removed merely on the whims and fancies of the employer. If there is
sufficient work and other casual labourers are still to be employed by
the employer fot carrying out the work, the casual labourers:who have . : .
acquired ‘temporary’ status shall nct be removed from service as per. ... . .
clause 7 of the Scheme. If there is serious misconduct-or. violatlon of - i
service .rules, it would be open to the employer to dlspense w:th the.(;_"
services of a casual labourer who had. arqu:red the ‘temporary’ status

14,

payment of déiiy wage workers should be marle. The questlon was answered by the

argument on the question, However, Shri V C Mahajan
learned counsel for the Central. Govenemnt relterated -the:
sdme argument and also contended that the doctrine of equal:
-pay for equal work’ was a mere abstract doctrme and that lt"

Mohc'n/al Bakshi Vs. Union of lnd:a, AIR 1962 SC 1139 W' Gre
S, N0t a little surprised that such an argument: should ‘be.,
P 'vanced on.behalf of the Central.Government 36. years after.
passmg of the Constltutlon and 11 years, aften the Forty'.

C?f"
/~gp§ irines the prmc:ple of equal pay for equal work In Randh
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Mohan Lal Bakshi V. Un/on of India (supra) and to point out
how the principle of equal pay for equal \work is not an
abstract doctrine and:fiow it is. a vital and wgorous doctrine
accepted through the world .- partlcularly by “all. socialist
countries. For the benefit of those that do not:-s"eem;fo be
aware of it, we may point out. ha the decision in Randhir
Singh’s case has been followed in many ‘number of cases by

this Court and has been affirmed by a Consl%tutlon Bench of

this Court in D.S.Nakara V.,Union of India (1983) 2 SCR 165: AlR

1983 SC 130. The Central Government, the State Governments

and likewise all pub//c sector undertakings | re expected to
funct/on like-model and enl:ghtened employer and arguments

such as those wh/ch were advanced befare us that the

principle of equal pay for equal work is an abstract doctrine
which cannot be enfo_rced in a ~court of law should ill-come
from the mouths of the State and the State ‘(/j dertakings. We
wllow both the writ petitions and direct the rj(s:pondents, asin
he Nehru Yuvak Kendra’s case (supra) to,pax ) the:petitioners
and all other daily rated employees, the" seme salary and.

allowances as are pald to regular. and perm nent employees .

with effect from the' date when" they were_ respectively

a sum of Rs. 1000/- towards thelr costs.' We| also record our
regret that many employees’ are. kept in service on a
temporary daily-wage basis without thelr services " being
regularized. We hope that .the Government will take
appropriate action to'regularize the services of all th_d;e who
have been in contmuous employment for niore**than six
months.” PR

" employed. The respondents will pay to each j/ the petitioners

w
]

On the basis of tlwe;éforesaid diécdssions we reached the conclusion —the

payment of wages to the dally wage employees _dlschargmg the dutles of a regular

employee will continue to be governed by the prowswns
the fact that the OM dated 10.9. 1993 has been deemed t

Even in the case of Union of lndla Vs. Mohanlal and oth

AN

;,,

of Ot dated 7 6.1988 despite
0 be‘a'one time dispensation.’

ers Jsupra), the principle that

d only vig/ate to the condition

% dna ' ,
1is sérvices, can be dlspe{\fed

-ale protected. The Hon'ble

oy

th‘,this principle. The second

ts have been doing the same

t imagine that a regular UDC
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bemg asked to do the work ot cleanmg and waten g the plants In fact they are doing

more. The nature of the dutles belng performed by he appllcants has not undergone a

change by virtue of the mere fact the impugned circular nas. b sen rssued by the DoPT. It

is well recognized that a circu; ar from above oes not changerJ he ground reaht|es in

affect. Where the appllcants have been performlng the dutles of a regular employee or

’TE:e 'third concluslon is that

fact that a circular has been l.)SJeCl by a superlor authr‘ru ;

by issue of the |mpugned OM Hated 31, 5 2011 [Al] the materlal facts are not altered by

one stroke. of pen. What the apphcants were domg earller they contmue to do so

>

even after the issue of the lmpugned OM' As alreadv held that where the nature of

work remains to be the same #s the regular,employees.the»payment will also continue

to be the same.

Whether the reduction of wages as has been ordered wde the lmpugned order [Al] is
violative of Article 14 and 217’ ’ s

16.  The doctrine of equal pay for.'e'q'u"al yl{"orl{ Is well enshrined in our Constitution

articulated through Article 14. This article for the sake of convenience needs to be

reproduced.

Article 14: Equal/tv be, oi e IGW' ‘The State shall not deny to any person equality '

before the law or the eq Jalprotectlon of the Iaws Mthm the territory of Ind/a

and has been the corner stone for so manyju,dgrnents /decisions of various courts more

so of the Hon’ble Apex Court.: It is also to be'hote_d that it forms a part of the basic

frame work of the constitutlo_n' as enulnc.iate‘d 7in""His’_:’Holiness Keshvanand Bharti



"B“\"

onc‘ one is used to a hlgher set of income it is difficult for him tl curtail one’s

it is also significant to note tha ‘'no show cause notice has been issued to
the applicants before reducing their daily wages structure. While certajinly the services

of the applicants as decided in the case of Un/on of India Vs. Moha lal and others,

-f_v‘(supra) can be dispensed with one months hotice by means o a termination

require prior show cause and giving them ohportumty of being heard. The principle of

audi alteram {‘urtem is mvnolate in such cases. In any event, such a reduction is not
i o
justified in the cases in hand.

‘simplicitor. For reducing or altering the we ge structure to their djsadvantage will
What relief(s) if any could be granted to the applicants?

19. Answer to the first two questions which go in favour of he applicants, o Vlously, persuade

the Tribunal to answer this q'uestion too in their favour. in view of the discusllons on the above

issues we come to the conclusion that the unilatéral action of the respondents in reducing the

wages of the appiicants without having given them an opportunity to show dause is violative of
not only the constitutional provisions but also t_ﬁ‘e principles of natural justice. It i}hencs‘,bad
under law. The following reliefs are, therefore, drdered:

(1) The impugned order dated 31. .2011 [A1] is hereby qugshed.
(1) The respondents are directed to continue making payment to the

Group ‘D’ staff plus dearness allowance ie., Rs. 292 per days as basic
. way w.e.f1.7.2008 with all coisequential benefits. (J

. No modification of the OM auted, 12,9.2008 is warranted as the Iegality
R ‘of the OM has not been in clvallenge nor would the same be necessary
| for granting the reliefs (i) and (ii). :
. ‘No order as to the costs. o

R
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= _.5'-‘T'Hme MA No. 142/2012 in/éA 534/2011 is‘rendered infructuous in view of the dispo
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